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ICDS for Self Employed Children

2858. SHRIMATI = CHANDRAKALA
PANDEY:
SHRIMATI =~ SARLA  MAHE-
SHWARI:

Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether Government have any plan to
extend the Integrated Child Development
Scheme to self-employed children and those
living below the poverty line;

(b) if so, whether that would include
children involved in rag picking, carpet wea-
ving, beedi making and cracker making
amongst others;

(c) if so, the details thereof; and

(d) _the details of the number of projects and
beneficiaries covered under the schemes
during the last three years, state-wise ?

THE MINISTER OF STATE IN THE
MINISTRY. OF HUMAN RESOURCE
DEVELOPMENT (DEPTT. OF WOMEN
AND CHILD WELFARE) (SMT. BASA-VA
RAJESWARI): (a) The Scheme of Integrated
Child Development Services (ICDS) launched
in 1975-76 offers an integrated packege of
services aimed at most deprived and
vulnerable sections of society, namely, pre-
school childrsn aged 0—6 years and expec:ant
and nursing mothers in habited in rural and
tribal areas and urban slums. The Scheme has
expended over the years and during 1994-95,
the target is to sanction 200 new ICDS pro-
jects. New projects are sanctioned in the
various States and Union Territories on the
basis of concentration of Scheduled Cast/
Scheduled Tribe population as well as people
living below the poverty line.

(b) and (c¢) The services under ICDS
programme are provided to children in the age
group of 0—=6 years without discriminating on
the basis of their work.

(d) A Statement showing State-wjse
number of sanctioned projects and benjfi-
ciaries covered under the scheme during the
last 3 years is annexed.



Statoment

Number OF Project Sanctioned Number Of 6 eneficiarios {Childrea 0—6Years & Mothers)
. As On 31 March Of Each Year
NSIO. MName of the State/Union Tertitory

o 1991-92 1992-93 1993-94

—

91-—92 92—93 93—94 Children Mothers Total Children Mothers Total Children Motherw Total
.t AndhraPradesh . . . . . 169 192 192 1218 261 471 13.25 312 1637 13.74 3.89 1683
© 2 Arunachal Pradesh . 38 39 3%  0.47 0.10 0.57 043 0.09 0,52 053 0.10 0.6
* 3 Assam . . . . . . . 62 68 % 276 061 337 160 070 4.30 3.32 0.67 3.99
-« 4 Bihar . ... 245 29 296 §.32 121 9.53 12,89 1.80 13.89 11.5% 1.74 13.25
.5 G . . . ... . 11 11 11 037 ©.09 046 034 008 842 030 0.08 0.38
= 6 Gujarat e . 124 137 154 8.72 1.51 10.23 82% 1.53 978 9.8 1.8 11.72
7 Haryana . . . .. ) 93 100 104 639 1.73 8.12 660 1.8 04 704 191 8.95
8 Bimachal Pradesk . . . . . 34 36 41 120 024 1.4 119 0.24 1.4 1.27 0.26 1.53
9 Jammu & Kashmir . . 65 67 6 1.46 0.31 1.77 15 0.33 1.88 1.48 0.30 1.78
10 Karnalaka ... ) 148 167 185 13.32  1.95 15.27 1529 2.54 17,83 1579 268 18.47
11 Kerala . . J . 98 99 113 6.04 1.23 7.27 632 1.32 7.64 6.4 1.32 1.34
12 MadhyaPradesh . . . . . 231 266 268 11.85 243 1428 18.45 212 12,57 11.25 2.34 13.59
13 Maharashtra . ) ... . 175 206 25¢  16.43 3.36 19.79 17.40 3.54 2094 17.70 3.60 21.30
14 Manipur . . . . . 25 27 % 038 0.12 050 0.8 019 105 090 0.18 1.08
15 Meghalaya . . .. ) 28 30 0 06 010 078 0.73 0,10 083 075 0.10 0.85
16 Mizoram . R . . . . 21 21 21 0.56 0.11 0.67 0.49 0.13 0.62 0.52 0.14 0 66
17 Nagaland . . . . . . 26 26 26 1.04 023 1.27 127 ©21 1.48 1.24  0.18 1.42
i8 Orissa . . . . .. ) 176 218 218 ©032 1.35 967 11.14 1.94 3.08 1248 242 1490
19 Punjab . ... 62 s 20 237 0.59 2.96 1.89 052 241 216 9.63 2.79
20 Rajasthan ) .. 136 153 182 724 1.27 851 6.4 1.85 7.9 628 1.07 7.38
21 Sikkim . . .. . 4 4 4 o012 o002 014 012 §0 014 011 002 0.13
22 Tamil Nadu . . 11} 11 112 4.54 082 53 4.72 1.0 572 510 113 6.23
23 Tripura . . 19 19 19 o048 087 055 055 009 564 066 011 0.77
24 Ulttar Pradesh .. e 361 433 40 10.23  2.48 12.71 16.23  3.75 19.98 16.62 3.84 2046
%Z West Bengal . . . . ) . 200 232 277 10.77 1.57 12.34 18.49 1.53 12.02 11.55 1.71 13.26
% A&Nislands . . . . 4 4 4 033 003 036 013 003 016 017 003 0.20
Chandigarh . .. . . 2 2 2 037 004 041 013 004 017 013 003 0.17
28 D & N Haveli . . 1 i 1 045 08 049 0.3 0.04 0.17 0.13 0.04 0.17
"2 Dethi .. e 27 28 28 2.57 0.48 3.85 3.08 0.63 371 3.16 0.64 3.87
3 Daman&Div . . . . ) 2 2 2 035 00 03 005 901 006 005 002 007
.3; Lakshadweep ; . . ] . 1 i 1 036 002 038 005 0.0} 0,08 005 v.02 0.07
-32 Pondicherry e e 5 s s 025 010 035 002 009 04 029 008 9.37
Total : 2696 3066 3378 140.84 26,83 167.67 155.28 30.62 185.90 162.56
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